
Central Administrative Tribunal 
Principal Bench 

 
OA No.4389/2015 
MA No.4014/2015 

 
New Delhi, this the 30th  day of August, 2017 

 
Hon’ble Shri V. Ajay Kumar, Member (J)  
Hon’ble Ms. Nita Chowdhury, Member (A) 

 

1. Smt. Nirmala Dwivedi, Aged 62 years, 
 W/o Shri Shriniwas Dwivedi, 
 Assistant Director (OL) (Retired), 

R/o M-519, Raghunath Vihar, 
Sector-14, Kharghar, 
Navi Mumbai-410210. 

 
2. Shri Bharat Ramroop MIshra, Aged 69 years,  
 S/o  Shri Ramroop Mishra, 
 Senior Translator  (H/E) (Retired), 

R/o Flat No.C-1/133 Asmita Jyoti Co-operative 
Housing Society Ltd. 

 Charkop Naka, Marve Road, 
Malad (West) 
Mumbai-400095. 

 
3. Shri Krishna Kumar Verma, Aged 63 years, 
 S/o Shri Damodar Lal Verma, 

Senior Translator (H/E) (Retired) 
R/o Flat NO.C-604, Aklvya Co-Op Housing Society Ltd. 
Plot No.69d, 69j, 69k, 
Sector-21, Kharghar, 
Navi Mumbai-410210. 

 
4. Kumari Surekha S Lade, Aged 49 years, 
 D/o Shri Dinkar Sankar Lade, 

Senior Translator (H/E), 
R/o Central Govt. colony, 
Sector-1, Bldg. No.221, Flat No.3161 
Kane Nagar, Antop Hill, 
Mumbai-400037. 

 
5. Shri Subhash Sah, Aged 43 years, 
 S/o Shri Sudama Sah, 
 Senior Translator (H/E), 
 R/o SPDC (Defence) colony, 
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Bldg No.P-14/6, 
Near Anushakti Nagar, Mankhurd, 
Mumbai-400088. 

 
6. Shri P. Gangadharam, Aged 46 years, 
 S/o Shri P. Kelappan, 
 Junior Translator (H/E), 
 R/o Vindhya Residency, 
 A-3, Second Floor, Adharsh Nagar 
 Airport Road, Chicalim, 
 Goa-403711. 
 
7. Smt. Asha Prabhu Dessai, Aged 42 years, 
 W/o Shri Chadrashekar Prabhu Dessai, 
 Junior Translator (H/E), 

R/o 91/1(1) Nagmodem Navelim Salcete, 
Goa-403711. 

 
8. Smt. Akkinapalli Bhagyalakhsmi, Aged 57 years, 
 W/o Shri A.V. Ramana Rao, 
 Assistant Director (OL), 
 R/o Flat No.12, Prince Apartments, 
 Complex-12, CBM Compound, 
 Vishakhapatnam-530 003. 
 
9. Shri Alane Srinivasa Rao, Aged 55 years, 
 S/o Shri Lakshmaji Rao (Late), 
 Senior Translator (H/E), 
 R/o Flat No.503, Jyothi Enclave, 

Allipuram, 
 Vishakhapatnam-530 004. 
 

10. Shri Upendranath Patro, Aged 54 years, 
 S/o Shri Ragunath (Late), 
 Senior Translator (H/E), 
 R/o 58-9-97/1 New Karasa, 
 N.A.D. (Post), 
 Vishakhapatnam-530 009. 
 
11. Shri Kaithepalli Harish Kumar, Aged 51 years, 
 S/o Shri K. James, 
 Senior Translator (H/E), 
 R/o Flat No.201, Ratna Towers, 

Sri Nagar, Near Rama Talkies Jn 
Vishakhapatnam-530 016. 

 
 

12. Smt. P.P. Vijayamma, Aged 65 years, 
 W/o Late Mohanan Nair, 
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 Translation Officer (H/E), 
 R/o G-05, Aiswarya Apartments, 
 Champakkara, Poonithara PO, 
 Kochi-682 038. 
 
13. Smt. Jaya C, Aged 55 years, 
 W/o Shri N. Nandakumar, 
 Assistant Director (OL), 
 R/o Prabhasam, 
 Ponneth South Road, Kadavantra, 
 Kochi-682020. 
 
14. Smt. Shylaja Kaimal P, Aged 56 years, 
 W/o Shri TK Chandragupthan, 
 Senior Translator (H/E), 
 R/o Tacheth, Pournami, 
 Ponekkara, AIMS P.O, 
 PIN-682041, 
 Kerala State. 
 

15. Smt. Gladis Joseph, Aged 65 years, 
 W/o Shri Late Francis, 
 Senior Translator (H/E) (Retd), 
 R/o George Dale, Vazhuthacaud, 
 Trivandrum-695014. 
 

16. Smt. Ashadevi TV, aged 52 years, 
 W/o S. Sivakumar, 
 Senior Translator (H/E) (Retd.), 
 R/o H.No.39-27-18/2, 
 Appayyanagar, Maripalem P.O., 
 Vishakhapatnam-530 018. 

...Applicants 
(By Advocate : Shri R.K. Sharma for Shri Rajiv Manglik) 
 

Versus 
 

1. Union of India, 
 Through Secretary (Defence), 
 Ministry of Defence, 
 South Block, New Delhi. 
 

2. Chief of Naval Staff, 
 Integrated Headquarters of Ministry of Defence (Navy), 
 (for DCP), 
 Sena Bhavan, DHQ Post, 
 New Delhi-110 011. 

...respondents 
(By Advocate : Shri Rajeev Kumar) 
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ORDER (ORAL)  

 
Mr. V. Ajay Kumar, Member (A) :- 
 
 
MA No.4014/2015 

 For the reasons stated therein, the MA filed for joining together 

in a single Application is allowed. 

 
OA No.4389/2015 

 
 When the matter was taken up for hearing, it is submitted that 

the respondents have granted the reliefs claimed by the applicants 

in the OA and letter to this effect dated 02.06.2017 is also produced 

before us. 

 
2. In the circumstances, the OA is dismissed as having become 

infructuous.  No costs.  

 
 
       ( Nita Chowdhury )                                    ( V. Ajay Kumar ) 
              Member (A)                                             Member (J) 
 
‘rk’ 


